MA 143/2017

IN TCP 70/ 58,397-398 [(MB)/2013

SHRI B.S.V. PRA

KASH KUMAR, MEMBER (J)
SHRI RAVIKUMA

R DURAISAMY, MEMBER (T)

ORDER SHEET OF

THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 24.04.2018

NAME OF THE PARTIES: Nandkishor Shankar Kamthe & Ors.
v/s.

Hindustan Sugars Ltd, & Ors.

ORDER
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